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	 Commercial Complex (BOA) 
Indiranagar 
Bangalore - 560 038 

Dated s 	DECI98g 
APPLICATION NO. 	1796/88(F). 

W.P. NO.  

N.Ramesh 	 —ve— 

To 

N.Ramesh, 
No.1349, 4th cross, 
R.P.C.Layout, Vijayanagar Lest, 
Bangalore 40. 

Secy, U0I,' 
Ministry of'Reilways, 
Rail Shaven, 'New Delhi. 

3. The General'I'lanager, 
Southern Railway,. 
Park Town, Madras. 

The Divisional Railway Mangsr, 
Bangalore Diun., 
Southern Ra'ilway S'.B.C, 
Bángäloró. 

ReSpondent() 
Secy, l/oRailways, 'tiLDeihi & or5. 

The Senior Divisional Engineer, 
Southern Railway, 
Bangalore. 

Sh. M.S.Ananda Ramu, 
Advoete, 
No.1289  Cubbonpet, 
Main Road 
Bangaloe '560 002. 

Subject' : SENDING COPIES OF ORDER PASSED BY THE BENCH 

Please find enclosed herewith the copy of ORDE 

pased by this Tribunal in the above said application(s) on 	.j.12.88. 

-Encl 	As above 



a 	 IN THE CENTRPL P.DMINISTRPTIVE TRIBUNAL 

BPNGPLORE ,BENCH: BANGALORE. 

DITED THIS THE 1ST D1Y OF DECEreER, 1988 

Present 

THE HON'BLEPlR. JUSTICE K.S.PUTTPSWAIIY 

THE HON'BLE fIR. L.H.i..RECO 

VICE CHAIRJIAN 

NE:P1BER(P) 

APPLICATION NO.1796 OF 1988(f) 

Sri N,Rarneh S/c N.Narasimhaiah 
28 years, Cenarnan, working in the 
Personnel Branch, .B.C. Southern 
Railway, 	Bangalore. 

R/et No.1349 9 	4th cross, 
R.P.'C.Leyout,Vijayanaaar East, 
Bangelore-40. 	 .. Applicant 

(By Shri'I.5.Anandar2mu,Adv.forthepplident) 

-'is.- 

Union of 	India 
by its 	Secretary,, 
fIinistry of Railways, 
Rail 	Bha.van,New Delhi. 

The 	Ceneral Tianager, 
Southern Railway, 
Park Town,Medres. 

Manager,BangalorDivisiàn, 
$(

' 
Southern Rilwey, 	S.B.C.- , 

4. 	The Senior Divisioral 
Enineer, 	Southern Railway, 

%¼CC*: 	_19// Bngeloe. Respondents. 

This 

(Aç 



-2— 

This application cominq on for preliminary 

hearing this day,. HON'BLE VICE CHP.IRIIPN made the 

following: 

Order 

Ppplicant by Shri M.S.nandare u. He 

prays .for permission to withdraw thi applica 

tion with liberty reserved to the applicant to 

file a fresh application challenging the later 

order made against the applicant, on all such 

orounds as are available to him. 

2. Permission sought for is or nted. 

ication is rejected as withdrawn, for the 
I 

r's na stated supra. 
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